
CP NO. 5O(ND)12010 
RT No.2112016 

Maschinen U mwelttechni k Transpartanlag en 
Gesellschaft MBH . . . Petitioner 

versus. 

Mls Oswal FM Haernmerle TextiIe Ltd. & Ors. . . . Respondents 

Present: Mr. Prateek Gupta, Advocate for Mr. Amit Bmsal, 
Advocate for petitioner. 
Mr. Praveen Gupta, Advocate for Mr. Himanshu Vij, 
Advocate for respondents. 

Mr. Pmteek Gupta, Advocate for Mr, Amit Bansal, Advocate has 

put in appearance on behalf of the petitioner and seeks tlme to file Power of 

Attorney, The Power of Attorney be filed at least three days before the date of 

hearing. 

It is submitted by learned counsel appearing for both parties that 

the case is to be argued by the Senior Counsel from Delhi for which 

adjournment Is requested. Adjourned to '1 8.10.201 6 for arguments. 

( ~ u d k e  R.$. Nagrath) 
Member (Judicial) 


